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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.04 OF 2013

IN THE MATTER OF:

SONYA GHOSH PETITIONER
VS

STATE OF HARYANA & ORS. RESPONDENTS

AFFIDAVIT IN COMPLIANCE OF ORDER DATED 23.10.2018
ON BEHALF OF THE STATE OF RAJASTHAN

I, Apoorva Krishna Srivastava S/o Shri Krishna Kant Srivastava,

aged 34 years, presently posted as Divisional Forest Officer, District

Alwar, Rajasthan, do hereby solemnly affirm as under:-

1. That 1 am the Officer-in-Charge on behalf of the above-named
respondent and well versed with the facts of the case and
competent to file and swear this affidavit in the above-

mentioned Original Application.
2. It is submitted that the present OA was listed on 23.10.2018
before this Hon’ble Tribunal. On the said date the Hon’ble
Tribunal has directed to furnish a report in respect to the

s sgrmeCoutelistn) 4 | identification of forest land. In compliance with order of thig

Rogn No.16°59

Tribunal dated 23.10.2018, District Level Committees were

constituted to classify the forest areas incorporated under

Aravali Notification dated 07.05.1992,
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. That in compliance with the Hon'ble Tribunal Order work of
the committee commenced from December 7, 2020, as per the
directions of Govt. of Rajasthan and under the chairmanship
of Chief Forest Conservator Jaipur.

. The details of land recorded in Revenue department under

Aravalli Notification dated 07.05.1992 are as under;

Sr. Nature Of Land Hector Area

No.

1 Gair Mumkin Pahar 44702.26

2 Gair mumkin Rada 7374.03

3 Gair Mumkin Behad 6265.705

4 Banjad Seed 407.87

5 Rundh 158.77
Total 58908.635

Detail of the land Tehsil wise as per Revenue department is
enclosed as Annexure-R-1

. With regard to above mention land, earlier there were 724
proceedingsof encroachment was registered and encroached
area was 599.02 Hector.At Present as per information, vide
letter dated 28.12.2020 only one proceeding under section 91
of Rajasthan Land Revenue Act is pending out of 724 cases.
Copy of letter dated 28.12.2020 issued by ADM Alwar g
annexed as Annexure R-2

. The Forest land recorded in Alwar Forest Division d
under

Aravalli Notification dated 07.05.199) are as undep-
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S—
| Sr. No. | Nature of land — | HectorArea
1 Gair Mumkin Pahar 45859.72

12 Gair mumkin Rada 419.63

13 Gair Mumkin Behad 901.381

|4 Banjad Seed 6.13

[5 Rundh 19483.32

l 6 Other Forest Land 5503.91

| Total 72174.091

. That with regard above mentioned forest land, total of 310
(225 +85) case are pending before learned Court till
15.12.2020 and the encroached area is 39.0811 (9.8353
+29.2458) Hector. Copy of the letters dated 28.12.2020
&21.12.2020 is annexed and marked as Annexure R-3

. The Forest land recorded in Sariska Tiger Reserve under

Aravalli Notification dated 07.05.1992 are as under:

Sr. No. | Nature of Land Hector Area =
1 Gair Mumkin Pahar 46304.97
2 Gair mumkin Rada 929.46
3 Gair Mumkin Behad 795.717
4 Banjad Seed -
5 Banjad Charaagh 670.87
6 Rundh 56530.85
7 Other Forest Land 978.78
Total 106210.89

. With regard to above mentioned land till November 2020, 44
proceedings subjected to section 91 of Rajasthan [ ang
an

Revenue Act are pending. Copy of the letter dated 14.12.2¢
122020

is annexed as Annexure R-4.
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. : e para the
10. That it is submitted that as mentioned in the above P

: Notification
respondent has identified the land under Aravalli Notifica

s of this

dated 07.05.1992 in compliance with the direction

Hon'ble Tribunal.

N
" § RIFICATION:
N 8:{\?
?{& ¥ 1, the above-named deponent, do hereby verify that the contents
$
& & of the above Affidavit from paras 1 to 10 are true and correct to my
knowledge based on the records. Nothing false has been stated therein

and nothing material has been concealed therefrom.

Verified at New Delhi on this 21% June, 2021.
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